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Guourt of Judicature at Hatua

Commercial Appellate Division in the Patna High Court, Patna

Month - February (2021)
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No. of cases pending at No. of cases No. of cases No. of cases
the beginning of the instituted during | disposed of during pending at the
month the month the month end of the month
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Commercial Courts of Civil Judges (Senior Division) in Bihar

(Commercial disputes where value of the Suit or Dispute not less than Rs. 3 Lacs

and upto Rs. 1 Crore

Month - February (2021)

No. of cases pending No. of cases No. of cases |No. of cases pending
at the beginning of | instituted during disposed of at the end of the
the month the month during the month month
17 0 0 17

Commercial Courts of District Judges in Bihar

(Commercial disputes where value of the Suit or Dispute exceeds Rs. 1 Crore)
Month - February (2021)

No. of cases pending No. of cases No. of cases |No. of cases pending
at the beginning of | instituted during disposed of at the end of the
the month the month during the month month
14 0 0 14

Commercial Appellate Courts (at District Judges level) in Bihar

Month - February (2021)

No. of cases pending|  No. of cases No. of cases [No. of cases pending
at the beginning of | instituted during disposed of at the end of the
the month the month during the month month
0 0 0 0




Form 1 B
" Uistof cases e-filed during the month of February, 2021 in the State of Bihar
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Form 3

List of cases in which Electronic Service of Proce

$s has taken place during the month of
February, 2021 in the State of Bihar

SrNo  Court District Case Mo Petitione: Name Vs

P , Date of Electronic Service of |
{ Revpondent harme - , Dote of regintratian PFracess
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- Form 4

List of total no. of cases randomly allocated during the month of February, 2021 in the State

of Bihar
Sr. No. | Court | District Court Name Court No. Case Type Case Count (No. of cases randomly allocated)
1 2 3 4 5 6 7
1 X X X X X X
Form 5

4 List of cases in which Case Management Hearing was held during the month of February, 2021 in the
State of Bihar

2 Petitioner Name Vs Date of Date of case Management
Sr. No. | Court | District | Case No. Respondent Name Advocate registration Hearing

1 2 3 4 5 6 7 8

1 X X 0 X X X X
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Form 6

List of cases e-filed during the month of February, 2021 in the State of Bihar
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Form 7

Summary of Commercial Cases during the month of February, 2021 in the State of Bihar

Total number of
cases pending on

Total number of

TJotal number of

Total number of cases

Sr. No. Court District cases instituted cases disposed of | pending at the end of
the wuqﬂuhw...g the during the month | during the month the month
1 2 3 4 5 6 7
Kaimur at Bhabhua 1 0 0 1
Commercial Court
| a2 Civil Judge (Senior Patna 6 0 0 6
M Division)
“ Saran (Chapra) 10 0 0 10
|
h,_ _. | Madhubani 1 0 0 1
2 _boaoﬂm.«‘_m.n__:nunua Muzaffarpur 2 0 0 2
Patna 11 0 0 11
3 | wmate, | x 0 0 0 0
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